Annexure-8
Name of the corporate debtor: M/s Sudalagunta Sugars Limited; Date of commencement of CIRP: 20-09-2024 but an order made and received on
25/09/2024: List of creditors as on: 11-10-2024
List of operational creditors (Other than Workmen and Employees and Government Dues)
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1 [Southern 08/10/202 Unsecure] Claim amount is
Power 4 52,77,85,52,77,8 d Provisionall
Distribution b10 5,210 NA NA No | NA NA NA | NACINA o ed i the
Company of absence of books off
A.P. Limited accounts  of  the
corporate debtor
Beta Edibles [11-10- Claim amount is
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